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Date : November 3, 2009

Subject : Auction of old Staff Car Premier 118 NE MH 01-T 5616

This office will be disposing of old Staff Car Premier 118 NE MH 01-T 5616 “Auction sale”
on “As is where is & as is what is” basis.

Car is Manufactured in 1997 and purchase in January, 1997. The Car was condemned vide

letter 10.SPC/DPR/K.L.-6/Diary no. 799 dated 20 March, 2009 by Government Transport Service,
Mumbai.

Bidder can be inspected the car during the working day from 9™ November, 2009 to 11™
November, 2009 between 11.00 AM to 2.00 PM.

The auction will be held on 11 November, 2009 at 3.00 PM.
Committee reserves the right either to accept or reject any bid without assigning any reason.

Each bidder should to deposit an amount of RS.IS,OOO/—(Refundable) in office before taking
part in the auction.

The party who offers highest bid amount subject to approval of the committee has to credit the
balance amount immediately on the same day and to remove the car from Office premises within two
working days. Penalty of Rs.500/- per day will be charged, if car is not removed within two days.

(D.K.Borate)

Administrative Officer
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